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from Chambal and Bhakra and for 
how many months this has not been 
used, and how much money it would 
have fetched if it had been used? 

The Minister 01 State in the Min-
istry of Irrigation and Power (Shrl 
A1ageaaa): From Chambal, Rajasthan 
should have taken 23,000 kilo-watts; 
they are now taking only 2,000 kilo-
watts. After the works that have 
been described arc completed they 
will be able to take the full power 
load. From Bhakra, Rajastha:l should 
have taken 21,000 kilo-watts; they 
are now taking only 6,000 kilo-watts. 
After these works arc completed they 
will be able to take the full power 
load. 

Shri Iqbal Singh: From Bhakra they 
have offered 21,000 kilo-watts to the 
Rajasthan Government, but fi,l' 
Rajasthan Government is now taking 
only 6,000 kilo-watts. As such, may 
I know whether Government propose 
to take some steps to have this power 
taken to other States? 

Mr. Speaker: They are going to 
IUtilise the whole thing. 

Shri Alagesan: Yes, Sir, thev are 
,going to utilise the whole thing.-
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State Road Transport UDllertaklqs 
"i-

"1183. { Shri D. C. Sharma: 
Shri P. C. Borooah: 

Will the Minister of Traasport aa. 
Communications be pleased to state: 

(a) whether It is proposed to ap-
point an official committee to study 
the difficulties of the State road trans-
port undertakings and to suggest 
whether they need any incentives in 
the form of tax relief; and 

(b) if so, the details thpreof? 

The Minister of Transport and Com-
munications (Shri Jagjivan Ram): (a) 
and (b): A proposal to this ellect has 
been recommended by the Transport 
Development Council. The matter is 
under consideration. 

Shri D. C. Sharma: May I know if 
this proposal has been referred to the 
various State Governments for their 
opinion? 

Shri Jagjivan Ram: There is no 
necessi ty of referring this proposal to 
the State Governments. The reactions 
of the State Governments can be very 
easily presumed: they would like all 
the State Transport Corporations to 
be exempted from Income-tax. 

Shri D. C. Sharma: May I know 
what kind of relief is sought by these 
State Governments so far and what 
has been the reaction of the Govern-
ment to these reliefs sought? 

Shri JagjivaB Ram: So far as this 
tax relief is concerned, without any 
reference to the State Governments, 
it can be easily presumed that all of 
them would like the State corporations 
to be exempt from income tax. 

Shrl P. C. Borooah: What are the 
major difficulties under which the 
State undertakings are suffering whiCh 
have made the Government study the 
situation? 

Shri Jagjlvan Ram: In respect of 
what? 

Shri P. C. Borooah: What are the 
major difficulties experienced by the 
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State undertakings which have made 
the Government form a committee to 
study the affairs? 

Mr. Speaker: Werc there special 
difficulties why the committee was 
considered necessary? 

Shri Jagjivan Ram: No. Some of 
the members felt that in the initial 
stages, the corporations cannot make 
profits and if they were charged in-
come-tax when the profit was nomi-
nal that would reduce their profit. 
Th~t was the occasion. The Finance 
Ministry does not agree with this 
view. I personally do not see how 
far a committee will be useful so long 
as the Finance Ministry is not agree-
able to such a proposal. 

8hri S. N. Chaturved.l: Are the 
E<..:lte transport undertakings proving 
unprofitable and stand in need of tax 
relief? 

Shri Jagjivan Ram: That statement 
cannot be applied universally. Som.e 
of the State transport corporations, in 
the initial stages, may not be self-
supporting. As they go on and ex-
perience is gained, they make profits. 

Shri Maheswar Naik: May I know 
how many State corporations have 
been now set up and in which States? 

Shri Jagjivan Ram: I have not got 
the names. But, I think quitc a num-
ber of State Governments have set 
up State transport corporations. 

Shri Sham Lal Saraf: May I know 
if there is any uniformity in running 
transport undertakings in the differ-
ent States and secondly, jf the Cen-
tral Government is trying to bring 
about uniformity? 

Mr. Speaker: If he does not' say 
one and two, probably that would be 
better though he may put the same 
question. If he specifically says one 
and two, the rules come in the way. 
I cannot allow more than one. 

Shri Sham Lal Sarar: My question 
would not be complete unless I put 
both. 

Mr. Speaker: He can put the quell-
tion in another way. If he definitely 
says one and two, the rules impede 
that. 

Shri Jagjivan Ram: Uniformity is 
a wide term. I am afraid it may not 
be possible to have uniformity in the 
matter of State transport. So far as 
pattern is concerned, more or less, the 
pattern conceived is uniform. There 
will be three parties: State Govern-
ment, Central Government where it 
pays through the Ministry of Railways 
and· the Ministry of Transport and 
somc local authorities or private par· 
ties where they may come. 

Shri Warior: The Special cell set 
up by thc Finance department had 
scrcened or examined certain of the 
private and public road transport 
undertakings in the States. WhIch 
are the States and which are those 
left out? 

Shri Jagjivan Ram: I do not hav(' 
that information. 

Loan to British Firm for Shipping 
BusIness 

*1184. Shrimatl Renuka Barkataki: 
Will the Minister of Transport and 
Communications be pleased to state: 

(a) whether it is a fact that Gov-
ernment of India have sanctioned a 
loan of rupees two crores to a British 
firm which has shipping business on 
Calcutta-Assam route on the Brahma-
putra; and 

(b) if so, the conditions on which 
the loan 'is sanctioned? 

The Minister of Transport and Com-
munications (Shri Jagjivan Ram): (a) 
It has been decided to ~ive a loan of 
Rs. 2 crores to the Joint Steamer Com_ 
panies (Rs. 1 crore each to the India 
General Navigation and Railway Com· 
pany Limited and Rivers Steam Navi-
~ation Company Ltd.) to enable them 
to rehabilitate their obsolete fleet for 
the maintenance of esscntial I.W.T. 
services on Calcutta-Assam route. 

(b) A statement showing the maIn 
terms and conditions for the grant of 
the loan is laid on the Table of the 




